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Hon'ble Speaker and the Members of Jharkhand Vidhan Sabha

1.

| feel extremely happy to address this very first session of the third
Jharkhand Vidhan Sabha. It's heartening that the General Elections for
the third Jharkhand Vidhan Sabha in the State could be conducted
peacefully. | hope that all the Elected Legislators would emphatically
raise issues pertaining to the alround development of the State and
would extend their active cooperation in the developmental process.
On this occasion, | welcome and felicitate the Hon'ble Members of the
Vidhan Sabha. | also offer my heartiest greetings to the honourable
members of the House and all the people of the State for a very happy

and prosperous new year.

It is the spirit of the democracy that the present and the future path of
the people is guided and facilitated by their elected representatives.
The people of Jharkhand have elected their representatives in a
democratic way and | congratulate them for doing so. The new
government in the State would provide constructive leadership to the
State with political stability. | am of the firm belief that my Government
will come upto the expectations of the people and would be able to
create an atmosphere that would lead the State to the path of
development and progress. My Government will make all efforts to see
that every section of the society becomes a part of the process of
development with equity and our creative synergy contributes to the
upliftment of the State. My Government will keep the interests of all
sections of the people in mind in determining its priorities.

To fulfil the commitment of alround development of the State as per
the established norms , my government would work with care and
promptness and provide a clean, transparent and sensitive
administration. My Government will work with the commitment to meet
the expectations of the people to provide them a society free from fear,

hunger and exploitation.
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It would be the objective of my Government to create a social
environment free from crime, fear and injustice. The Government, would
keep the interests of the people, who have been the victims of social
and economic inequalities for a long time particularly the Schedule
Castes, Schedule Tribes, the downtrodden, the backwards and the
minorities, at the top of the priorities while drawing the developmental
road map. However, the interests of all the classes of the societies will

be taken care irrespective of caste, religion and party-politics.

My Government is committed to the equitable and holistic development
keeping the public interest at the top. | emphasise that my Government
will adopt the policy of zero tolerance towards corruption. Corruption
would not be tolerated in any way in the State. The vigilance system
will further be strengthened so that it can function in a more effective
way.

My Government has clearly defined its priorities to take the benefits of
development to the last person in the last village. It has been decided
that a fresh survey of the people living below poverty line would be
conducted and all the eligible families will be included into the BPL list
and will be provided the BPL cards and no slackness will be tolerated in
execution of this work. The State Government would also ensure that
all the people in the State do get the Ration Cards within a fixed time
frame. Concrete actions would be taken so that people do get the birth
and death certificates at the Panchayat level through Pragya Centres.
Availability of birth and death certificates from 500 such Pragya Centres

would be ensured within next 100 days.

The State Government at present is providing 34 kilogram of food grains
per month per BPL family and 35 kilogram food grains per month per
Antyodaya family free of cost to help them to cope up with the drought
situation in the State. The Government will continue the scheme of

distribution of free grains to BPLand Antyodaya families in the remaining

4



mewaﬁwzﬁwﬁaﬁaﬁwmww
ST DRTAT ST %7 8 | 39 =], e o a1 9y arafdr & o 6 ot
R S| §¥e AR 19 & Saegeper smemRe 799 qRaRt
W&W(Gﬂ)a%wﬁmwéwﬁmwo.oogﬁrw
& IR A 59 oy af @ 9w oy B Ry wyerer avTE e <@ |
STt faxiia o < s TR T Y@ ¥ R T B < gRa
aﬁw—ﬁ—mquﬁf%uﬁrmws%ﬁﬁmwmﬁgaﬁ
TR SUCTEl BRI Gl ¥y |

8. XIo¥ WRPR JGIoRAT U IISHT B it &g I 4
RN B M R TR & RaR ol |

9. XTSI PR ®I I8 W W & & Sadd it Feapr)
W@Wﬁﬂwwﬁwﬁmmﬂﬁm,m
Wwﬁmmﬁmﬁﬁﬁmwmw
2q forem vd wft s wRi R Sueer Rew ve w werfisar & s
W e @ SR, R fRem 8 srifad @ o @ @l
mﬁwﬁmwmmw@mqu@mw
b |

10. SIRYUS MY Uh THIOT efeqaeen & R 70—80
gﬁwaawéﬁwﬁﬂﬁsﬁﬁmﬁgw,m,wqmﬁﬁwm
IS &1 R R el ¥ | geft s @ o Wi semer 79 o
%Wﬁﬁ%ﬂ@%&émﬁﬁ@fﬁm%mﬁr\”ﬂgﬁ%ﬁ
Riars & gfaeret @ apia ¥ &0 @ SeeT @ o § arEfni
ﬁﬁﬁ%lﬁﬂwwaﬁﬂﬁmﬁﬁwﬁfﬁ%ﬁww
@ AR BT Qe vl od SRS BT drer @ Rrereor
%mﬁm|m§ﬁﬁwmwaéﬂﬁammaﬁmﬁﬂﬁ
gfg 81| Riwng 2q 9 39 don arem @ ol B Bt

5



10.

part of current financial year. Besides this the needy poor families would
continue to get the Gratuitous Relief of Rs 400 per family per month
also during the remaining period of the current financial year. My
Government would ensure to make available 35 kilograms of food grains
and iodised edible salt to the BPL families at the minimum possible rate

from the coming financial year.

The Government would also review the amount being given under the

0Old age Pension Scheme and would consider its augmentation.

Itis the firm belief of Government that the developmental programmes
in the State cannot be implemented at expected pace until sufficient
personnel are made available to all the Government Departments and
Agencies. To ensure this expeditious appointments would be made to
the available vacant posts at district as well as all other levels, so that
the benefits of ongoing schemes and programmes can percolate to the

people in stipulated time.

Jharkhand is a rural economy where 70 to 80 percent population still
depends on agriculture, animal husbandry, fisheries, forestry and related
sectors for their livelihood. The State, though, has 38 lakh hectare of
agricultural land out of its total geographical area of 79 lakh hectares
but mainly due to the lack of assured irrigational facilities we are not
self-sufficient in the production of food grains. My Government would
expedite development of irrigation facilities as per the topographic
condition of the State and implement the Integrated Farming Scheme
with greater vigour and extend it to the uncovered areas. It would
increase the productivity of agriculture and would also augment the
income of farmers. The schemes of Ponds and Check Dams would be
executed at priority level for irrigation. Under National Agriculture
Development scheme major emphasis would be given upon creation of
water sources viz. Birsa Pucca Check Dams, Loose Boulder Check Dam

and micro irrigation and on better use of irrigation facilities.
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12

13:

The State has witnessed the progressive improvement in the food
production and other areas of agriculture during the first two years of
the eleventh five year plan in comparison to the tenth plan. The Seed
replacement ratio that was merely four to five percent at the time of
formation of the State has now been brought up to twenty five percent
at present. The State aims to further increase it to thirty three percent.
The Government would make all the efforts to improve the agricultural
crop coverage, intensity and productivity in remaining period of the
eleventh five year plan.

An amount of Rs. twenty six crore as compensation money has been
sanctioned to be disbursed through LAMPS, PACS, District Central Banks
and other Commercial Banks as compensation for the crops insured
during Kharif, 2008 season under the National Crop Insurance Scheme.
Agriculture Insurance Company of India has insured crops during Kharif,
2009 season worth Rs. one thousand crore for which the farmers have
paid Rs. twenty six crore as premium. The Government has taken a
decision to reimburse the total premium cost to the farmers in view of

the drought situation prevailing in the State.

My Government is fully committed to make all the efforts to expedite
various schemes and programmes for alround holistic development of
the State. The implementation of different programmes and schemes
will be streamlined to ensure full utilization of the available funds. The
Government, for this purpose, would clearly identify the targets to be
achieved in the next 100 days and would work in a very focussed way to
implement the schemes at the ground level. Though there has been
some delay in the implementation of the many schemes due to the
repeated imposition of model code of conduct because of the General
Elections to the Parliament and State Vidhan Sabha, but my Government
is firm in its view that the pending schemes can be completed and their

benefits can accrue to the people if a clear prioritised programme for
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14.

15.

16.

17.

the next 100 days is drawn and implemented in a result oriented way.
The Government would also ensure that it gets the maximum amount

of the Central funds and will strive for its optimal utilization.

Milk production in the State is forty four lakh litres per day. To be
sufficient in the milk production target has been fixed for increasing the
milk production capacity to seventy five lakh litres per day by 2020. The
work on the establishment of a dairy of capacity of one lakh litres per
day in Ranchi under the Jharkhand Dairy Project, being run under the
control of National Dairy Development Board, is in progress. The
establishment of dairy of the capacity of twenty five thousand litres per
day and another dairy of capacity of ten thousand litres per day are

under process.

Co-operatives have been very powerful means of development which
are based on a public movement having the concept of social and
economic development through collective efforts and co-operation
among the people. My Government is making all efforts to develop the
rural economy of the State by making the poor people self reliant, self
supporting and economically prosperous through the co-operative

societies.

It would not be an exaggeration to say that the women are back bone
of rural economy. We will have to take sincere effort in the direction of
their economic upliftment. Up till now thirty two thousand self help
group of the women in the State have been constituted and seed money
was made available to them. It would be our effort to organise rest of
women in form of self help groups, so that they can stand as strong
pillar in our economy.

Our Government is committed to provide the employment opportunities
right in the villages and check the out migration of the labourers. For
this purpose more and more schemes would be taken up and executed

in all the panchayats of the State under NREGA and the opportunities
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18.

19,

20.

2.1

22,

of employment will be created at the local level itself. Often complaints
are received about exploitations by intermediaries in NREGA. Severe
action would be taken against those intermediaries who are involved in

exploiting the labourers.

A big chunk of rural as well as urban population of Jharkhand earns
their livelihood as unorganised labourers. The laws meant for protecting
interest of such labourers would be implemented firmly. The rate of

wages for such labourers would be enhanced as per minimum needs.

The imperative to acquire the lands of villagers for establishment of
infrastructure and industries in the state, that leads to the problem of
displacement. We have to understand the suffering of the displaced
persons. The Resettlement and Rehabilitation Policy needs a review to
make it more favourable for the displaced persons. It would be the prime
priority of our Government to putin place a revised Rehabilitation Policy
that ensures justice to the displaced persons. It would enable the
establishment of infrastructure and industries on one hand and the
interest of displaced persons would also be protected. Sincere effort
would be made for seeking the cooperation of villagers in land
acquisition process.

Necessary steps would be taken for timely execution of Rajiv Gandhi
Rural Electrification Scheme. Free electric connections would be given
to the villagers living below poverty line. Up till now only 9798 villages
have been electrified against the target of 19737 villages. All the possible
steps would be taken to increase the pace of execution of the scheme.
My Govt. is committed to provide education, health, safe drinking water
and other civic amenities to every citizen of the State to improve their

standard of living.

Primary Education is now a Fundamental Right. To fulfil this
constitutional obligation, my Govt. promises to take all steps to ensure

that every child in Jharkhand gets primary education. To upgrade &
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23

24.

improve the qualitative status of Secondary Education in the State, at
least 2 middle schools shall be upgraded to Secondary Schools in each
block of the State. Model schools shall be opened in 203 educationally
backward blocks of the State. Establishment of the girls' hgstels in the
Kasturba Gandhi Residential Girls Schools shall be taken up on priority
basis. To upgrade the standards of higher education in the State, a Central
University has been established in the State and steps shall be taken for
opening the National Law College and Indian Institute of Management.
It is of utmost importance to modernize and update the infrastructural
facilities as well as to update the course curriculum of the higher
education in the State so as to provide our students with a competitive
and contemporary education. My Government shall give due priority

to educational infrastructure development in a time bound manner.

The Integrated Child Development Scheme (ICDS) Programme ison the
top of the agenda for overall development of the children up to the age
of six years and has been running successfully in the State since the last
couple of years. Under this flagship Programme, children from the age
of 6 months to 6 years, pregnant women, lactating mothers and
adolescent girls are provided micronutrient enriched food as well as
immunization as per their requirement, for overall development and
improvement of the health indices. Strengthening of the pre-schooling
component for the children in the age group of 3-6 years in Aanganwadis
for ensuring higher retention in the primary school level will be the
priority of the Government. The primary focus of the Government shall
be to strengthen and support the Aanganwadi Kendras in the State which
are the hub of the ICDS activities.

My Government shall also ensure that the Vivekanda Nishakt
Swavlamban Protsahan Yojana, Handicap Scholarship Yojana and the
programme for providing special equipments to the handicapped

persons shall be implemented in a transparent way so that the disabled
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25:

26.

people are able to take full advantage from programmes being executed
for them and thus enable them to live a complete life a‘nd also bring
them in the mainstream of the development. The Mukhya Mantri
Kanyadaan Yojana being implemented to supplement the marriage
expenditure of the poor girls, will be executed in such a manner so that
more and more girls of our state would get its benefit. A social
awareness programme shall also be implemented in the State to
eradicate the social evil of witchcraft and a programme to educate the
rural people about this issue would also be initiated.

My Government is pledged to reach to the Scheduled Castes, Scheduled
Tribes, Primitive Tribes, Backward class through the various programmes
executed for the socio-economic and educational development of these
weaker sections of the society by giving thrust on inclusive growth &
development strategy with a focus on bringing these sections in the
mainstream of development. Positive action would be initiated for
educational, social and economic upliftment of minority community.
The ongoing programme of Mukhyamantri Khadya Suraksha Yojana
which provides 35 kilogram of free food grains to the families of the
Primitive Tribes and the Birsa Munda Awas Yojana which provides
dwelling facilities for the Primitive Tribes shall not only be continued
but also the targets shall be achieved in the given time frame. One of
the prime focus of this Government would be the effective
implementation of the Forest Rights Act, 2006.This needs massive
awareness generation amongst the masses to access the facilities which
can be possible only through rigorous mass campaign in terms of
Information, Education and Communication through various media

activities.

The Government of Jharkhand is committed to attain its dream of
making quality health care services accessible to the people residing in

the far flung hard-to-reach areas. In order to achieve the goal of 'Healthy
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29,

Jharkhand, Happy Jharkhand', emphasis shall be laid on the institutional
strengthening right from the State level to the village level. The gaps in
terms of trained manpower, inadequate infrastructure, quality services
and the required resources shall be covered primarily to make the health
services accessible, available and affordable to each and every single
citizen of the State. The execution of National Rural Hez;lth Mission would
be accelerated. The vacant posts of ANMs and Nurses would be filled
on priority basis so that quality health services could be accorded to
rural women.

The State Government shall execute the Urban Poverty Eradication &
Slum Development Programmes to minimize the burden of
unemployment and malnourishment by emphasizing on the health,
education and self employment agenda in the urban areas. Under the
aegis of the Jawaharlal Nehru Urban Reform Mission, thrust shall be to
improve and increase the availability of safe drinking water, total
sanitation, sewerage & drainage system and urban waste disposal

system to develop the civic facilities in the urban areas.

Measures would be taken for ensuring better ground level execution of
various programmes under the Social Security Schemes viz. Indira Gandhi
National Old Age Pension Scheme, Indira Gandhi National Widow
Pension Scheme, Indira Gandhi National Handicap Pension Scheme,
State Social Security Pension Scheme, National Family Pension Scheme,
Rehabilitation Programme for the Bonded Labour, Public Provident Fund,
National Family Health Yojana, and Employees State Provident Fund
Scheme. The Government shall ensure the efficient implementation of
all of these schemes for the benefit of the target groups.

Our government shall give thrust and create a conducive environment
for labour intensive industrialization to enhance employment
opportunities in the State. To motivate and trigger off the

industrialization process, a new Industrial Policy shall be formulated very
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soon. Rehabilitation Policy, 2008 is already in place in the State which
may be revised suitably. In order to increase employment generation,
priority is being accorded for the expansion and development of the

silk and lac related industries.

Jharkhand has been bestowed with incredible natural beauty and exotic
geographic locations which have prompted the State to declare tourism
as an industry in the State. To rope in the benefits of a full fledged tourism
industry, the Jharkhand Tourism Policy, Jharkhand Paryatan Protsahan
Bhumi Niti and Jharkhand Paryatan Awashan Yojna would be finalised
soon. The adequate action will be taken in every District for providing
infrastructural facilities such as information centres, restaurants, cottage
and handloom emporiums, boarding and lodging amenities and ATM
counters etc. for tourists.

It would be the priority of the Government to create the required
infrastructure in the rural area to ensure the economic development of
the state. Rural approach Roads are one of the main link in the
infrastructure. Till now 4000 Km of approach roads have been
constructed to provide accessibility to 1825 habitations and the work is
in progress to construct another 5200 Km of approach roads to provide
access to additional 4000 habitations. These left over work will be
completed on priority basis.

The State Government would make all efforts at war footing to achieve
the targets of Bharat Nirman Yojna as determined by Government of
India by March, 2011. The proposal for 600 crore rupees has been sent
to Government of India which would provide for the construction of
2250 kilometers of roads to link about 1400 additional habitations.
Concrete step would be taken to expeditiously obtain concurrence of

the Government of India on these proposals.

Improved road communication is the most essential ingredient for

development of any region. The geographical condition of the State of
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35.

Jharkhand is such that the road communication system and its
strengthening are the most essential for its development. All villages
would be linked to the block head quarters and the block head quarters
to the district head quarters by concrete roads. Concrete rdads between
different districts head quarters and State capital Ranchi would be
widened in phased manner. Since the creation of State the widening
and strengthening of about 3850 KMs of Road and constructions of 65
Bridges has been completed at the cost of Rs. 1600 crores. The
construction of 15 Railway over bridges has been undertaken under
joint venture of the State Government and the Railway Ministry. The
construction of 12 Railway over bridges has been completed and the

work on the rest of the three is likely to be completed very soon.

The State has twenty three thousand six hundred five square kilometer
area under forests which constitutes 29.61 percent of the total
geographical area of the State. With the concept of Joint Forest
Management, 10900 Village Forest management and protection
committees have been constituted in the State till now which are
engaged and involved in the protection of forest area spread over 20
lakh heactare in the State. Jharkhand State has immense economic
opportunities as far as the minor forest produce are concerned. The
Self Help Groups of the primary producers and collectors would also be
trained and provided with necessary materials to give an impetus for
the processing of the minor forest produce. The Minimum Support Price
structure for the minor forest produce and the alternative marketing
arrangements are facilitated through State Forest Development
Corporation and Jharkhand State Minor Forest Produce Co-operative
Development and Marketing Federation aimed at protecting the
interests of the primary producers and collectors and this would

synergise the efforts of the Government to enhance the rural economy.
Our State is going to organise the 34th National Games. The sports
infrastructure meeting the International Standards is ready for this
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purpose. Our Government would ensure that the National Games are
successfully organised in grand way in near future. State Sport Academy
would be constituted soon and scheme of construction of Sport Stadium
in each district and block head quarter would be implemented in phased

manner.

My Government is committed to provide a fully transparent, sensitive
and public oriented administration. Our goal is to establish a system of
administration absolutely free from corruption. Public Servants would
be made fully accountable for their duties and the concerned officials
would be fully responsible for the successful and timely implementation
of the different developmental programs and schemes. A Complaint
Redressal Cell would be constituted at all the administrative levels to
redress the grievances of the people within the stipulated time frame.
No slackness and dereliction of duty by State personnel and officers
would be tolerated. Necessary administrative action would be taken
against irresponsible officers and personnel. An effective effort would
be initiated for making the Police system sensitive to the expectation of
the people.

We all are aware that many agitations were organised for the creation
of Jharkhand. We honour the dedication of those activists. Steps would
be taken to withdraw the cases against them and also award honour

pension to them.

My Government is of the view that the solution of the naxal problem in
the state lies in providing a responsive and accountable administration
to the people and implementation of the development and welfare
schemes at the ground level and also bringing back the alienated youths
into the mainstream of development. My Government calls upon all
such alienated youths to give up violence and join the mainstream and

contribute in the development of the society and the State.
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